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Persons Working in Si Nationalised 
Jute Mills 

1069. SHRI A. K. ROY : Will the 
Minister of COMMERCE be plea ed to 
state : 

(a) the number of persons working in 
the six nationaJi ed jute mills in the country 
with the mill-wise break up a on. 1 April, 
1983; 

(b) the number of per ons working in 
these mills when they were closed with thl.: 
mill-wise break-up; 

(c) the number of per ons in technical 
jobs and the ame in non-technical and the 
supervi ory overhead, with the mill-wise and 
break-up as on 1 April, 1983: 

(d) monthly wage bills for the person 
in technical jobs and the sam for the non-
technical and officers with the mill-wise 
break-up for April , 19H3; and 

(e) whether there is a: y large scale 
inducl ion of unproductive persons after 
nationalisation and large num ~)(.; r of officer 
affecting the viability of the nat ionali st;d 
jute mills if so, steps taken thereon? 

THE MINTSTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRIMATI 
RAM DULARI SINHA): (a) to (e) The 
mformation is being collected and will be 
laid on the Table of the House. 

Reduction of Interest Rates on Credit for 
Sugar Industry 

1070. SHRI B. V. DESAI: 
SHRI M.V. CHANDRASHEARA 
MURTHY: Will the Minister of 

FINANCE be pleased to state: 

(a) whether Government are con iderin~ 
reducation of interest ra tes on credit for the 
sug~r industry; 

(b) whether GO/ernment are also plan-
ning to adopt the current market realisation 

as the bas i fqr st ck valuation in order to 
determine the volume of such credit; 

(c) if 0, what are the other reliefs 
that. will be provided to the ugar indu try 
by his Ministry; 

(d) to what extent they will be helpful; 
and 

(e) whether InJia's inability to export 
sugar in polyline jut ~ bags j causing the 
country dearly in term of foreign exchange? 

THE DEPUTY MINIST R IN THE 
MINISTRY OF FINANC (SHRJ J N R-
OHANA POOJARY): (a) No, Sir. 

(b) to (d) Res~rvc Bank of India have 
decided that banks will val ue Sll1ck ' ( f ugar 
taken as a whole at realisable \'1 luc (levy 
stock at levy price anu free S:.llc tock at 
market price) or co t rrice, whichever :5 

lower. 

Due to ris in the m:l rket price of sugar 
the sales realisation of mill ' arc exnccted to 
he higher than e 1 imated and m,)fC funds 
hould be available in the hand s of sugar 

mill. , as and when sales arc actually effc ted. 
In view of this no special reliefs 'rc called 
for at present. 

(e) No, Sir. 

Plight of Wool-comber 

1071. SHRI T. S. NEGI: Will the 
Minister of COMMERCE be pleased to 
state : 

(a) whether Government's attention ha~ 

been drawn to the plights of wool-combers 
(Business Standard of 24 June, 1983) due to 
unplanned imports of wool to help private 
importers; 

(b) whether similar situation was 
created last year resulting in losses to Rajas-
than Wool Corporation which could Dot 
clear their stocks ; and 




